DIVISION-1
Jance Ready 10

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

om Multistoried FOR THE ATTENTION OF THE CREDITORS OF M/s. SETHURAM SPINNERS
cavi Bharathiyar | PRIVATE LIMITED
oried (Stilt + 18 (1 [Nameofcoporatedeblor | Sethuram Spinnors Privato Limited

Date of in ion of corporate
mﬂty under which = corporate
. debtor is incorporated / registered Reglstrar of Companies- Chennali

4 Corporate Identity No. / Limited
Liability Identification No. of corporate
debtor

UT7111TN2000PTC045811

Address of the registered office and
principal office (if any) of corporate
debtor

26D, Kuppusamy Raja street, Rajapalayam ,
Tamilnadu - 626 117

'28th February 2019 - As per NCLT order dt
\26.2.2019 in CP/1340/1B/2018 (The date of
| receipt of email from registrar NCLT-Chennal

bench)

27th August 2019 (180 days from the receipt
| of email of the order)

‘M Ramaswamy FCA.,
1BBI/IPA001/IP-P01432/2018 -2019/ 12238

Ramaswamy and Associates
320 Sri Muthu Plaza, 2nd Floor Above Danalaxmi
Bank, Avinashi road,
Tiruppur-641602

Email: ramsattirupur@gmail.com

Address and e-mail of the interim
resolution professional, as registered

Ramaswamy and Associates
320 Sri Muthu Plaza, 2nd Floor Above Danalaxmi

| Bank, Avinashi road, Tiruppur-641602
Ph: 9843330765
Email: ramsattirupur@gmail.com

'Addrassandmailtobeusedfor

Not identified as on date

W to act as Authorised Repre- Not identified as on date

Web link: hitps://ibbi.gov.inf/home/downloac
Physical Address: Ramaswamy and Associates
320 Sri Muthu Plaza, 2nd Floor Above Danalaxmi
Bank, Avinashi road, Tiruppur-641602

b huaby w-n that the Mtiornl company law Tribunal has ordered the commencement of a
h m resulution process of the M/s. Sethuram Spinners anate Limited vide order
)/1B/218 on 26.2.2019.

of M/s. Sethuram S} Private Limited, are hereby called upon to submit their claims

e Fmey ™ : * m ﬂ’r Mh M 2019 to the interim resolution professional at the address mentioned

" hmthm bypostmbyelectromc means.
ﬂﬁu;ﬁ ading mddairnmnattraapenam

Insolvency Proffessional
RegNo. IBBI/IPA001/IP-P01432/2018-2019/12238

‘ INDUSTRIAL INFRASTRUCTURE
'DEVELOPMENT CORPORATION
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(Under Reguiation 8 of the IM and Mml\ vy Board of India (Insolvency
Resolution Process for Corporate Parsons) Regulations, 2016)
m THE ATTENTION OF THE cnmm or Ms. semunm SPINNERS

UI7TTHITN2000P TC 45811

&& T

26D, Kuppusamy Raja street, Rajapalayam
Tamiinadu - 620 117

28th February 2019 - As per NCLT order dt
26.2 2019 in CPM340NB2018 (The date of
receipt of email from registrar NCLT-Chennai
7t August 2019 (180 days from the receipt
of email of the order)

M Ramaswamy FCA
IBBIAPADD 1/1P-P01432/2018 -2019/ 12238

and Associates
320 Sri Muthu Plaza. 2nd Floor Above Danalaxmi

Bank, Avinashi road,
Tiruppur-64 1602
| Email: ramsattirupur@gmail.com

Ramaswamy and Associates
320 St Muthu Plaza, 2nd Floor Above Danalaxmi
Bank, Avinashi road, Tiruppur-641802 F
Ph: 9843330765
Email: ramsattirupur@gmail.com
14.3.2019 ' '
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Not identified as on date

Physical Addross Rmswamy and Associates
320 Sri Muthu Piau 2nd Floor Above Danalaxmi

company law Tribunal has ordered the commencement of a

Whmmumw
of the M/s, Sethuram Spinners Private Limited vide order

mhmmm

mﬂo‘l&
mmmmmmmpmrbymmmnsmy All other creditors

mummmhm by post or by electronic means.

ssion of false or misleading proofs of claim shall attract penalties. _
M.RAMASWAMY

Insolvency Proffessional
| Re No _mPAOO1flP-P01432!201B-20122
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